TO BE pURLISHED IN UHE GAZETIE OF INDIA EXTRAORDINARY, PAR'I‘—II
' SECTION 3, SUB-~ EC.‘E[‘IDN(_Li)
Govprnnent of Indla

ulnlqtry of FVinance
Department of Revenue

New Delhi, the [.2-\Q99

NOTIFICATION

5.0, (E) - In exercise of the powers conferred by item (n) of
aub=claure {(iv) of claure (15) of eection 1010f the Income-tax- -
o) AN 1901 (43 of 1961), the Central Governmcﬁt hereby specifiesg

7 years 9.5% NHE-Swarna Jayanti Rural Houqlnq Finance Tax Free
BEondg 1998-99 of s, 1;00 000/~ each for an aﬂOunt of rs. 100 crore
(Rupacs ong hundred crores only) bearing dlstlnctlve numbers

£ yrom H/OOOOl to B/1 0000 1ssu€=d by Natlon al HOL.qlr‘G Bank for the

:jur\n:rg of  the amid 1tbm'

Providesd that Ehe'hﬁxwfjt under tha said item shall be
admigsible only if the holder;of such boéndg rbnleters hig/her
name and tie holding with the said Bank,

( sAMAR 1‘HADR?\ )
UNDER SECRETARY TO THE GovT OF INDIA

Hotification No, oD@ (F.No., 178/73/98*ITAfI)
To I.

The r‘lanéger. :

Government of India Press.

Ring Road, Mayapuri Ipndugtrial Area,
(Mear Rajouri Garden), New Delhi,
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